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CCHRRE0TSON 'OF 'ANSWER ¥0 UN- 
STARRED tgtJBSTlON KO. T425 OT. 
18-4-73 REGARDING PAYMENT OF 
CBSS *BY SALT 'MANOTACTURERS

THE DEPUTY MINISTER IN THE 
MMSFfrV OF INDUSTRIAL ‘DEVE- 
tftPfiflfrIT (fcfrRl PRANAfe KUMAR 
MtfKlfSH$EE> • *ln -"answer to ’ttae Un­
starred Question No. 7455 in thte Lok 
Sabha on the 18lh April, 1973, it has 
been stated as under:

“ (a) Statement No. I indicating 
the cess collectittns during the last 
three years, 'State-wise and .Vear- 
wrsfe, fs laid on the Table of the 
House. [Placed in Library. See 
No I/T-5360/73],

(b) Statement No. II indicating 
tne oxpehditure on development and 
other w orks during the last three 
years, State-wise and year-wise, Is 
la id  on the T a b le  o f the H ouse 

[Plrtced in Library. See No. LT- 
5360/73] "

T h e  S tatem en t Nos I and II re fer- 
xeci to in the re p ly  quoted above are  
a ttached  T h e fig ures fu rn ish ed  the­
rein  w ere  ba^ed on the m fo im a tio n  
fu rn ish ed  b y  the S a lt  Co m m ission er 
w ho had o b ta in e ! the Fame on phone 
from  his R egio n al O fficeis  a ll o ver 
th e  co u n try  L a te r  on it cam e to the 
n otice  o f the S a lt  C o m m issio n er th at 
som e o f the figures furnished by his 
Regional Officers on phone were not 
passed  on co rrectly  It ha^ sm re  
been  reported  b y  the S alt C o m m is­
sioner that the correct figures are as 
indicated in the Statements III and 
IV is laid on the Table of the House. 
[Placed in Library. See No. LT-5360- 
73].

Reasons for Delay:

The inaccuracy of the figures given 
in the answer could not be corrected in 
time, as this came to the knowledge 
of this Ministry much after the q u « - 
tion was answered.


